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2095, Shrl R. Shastri:
Shri Arjun Singh Bhadoria:
Shri 8. M. Joshi:

Will the Minister of Ralilways be
pleased to state:

(a) whether the clerks in various
Railway Schools are treated on par
with the clerks of other Departments
of the Railways;

(b) whether it is a fact that the
Clerks of Railway Schools of Danapur
and Moghalsarai were not treated at
par with Clerks in other Departments
of the Railways for promeotion by
virtue of their seniority;

(c) if so, the reasons therefor; and

(d) the reasons for not giving them

_ due promotion prior to 1956 in accor-

dance with the Railway Board’s order
issued on 11th May, 1935, like other
Clerks?

The Minister of Rallways Shri C. M.
Poonacha): (a) to {(d). The inférma-
tion is being collected and will be
placed on the table of the House.
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